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(viii) (a)

(b)
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C)]

(b

©

(ix) (2)

HI.

(&)

©)

Papers Laid

Council of India, New Delhi,
for the year 1993-94,

Annual Accounts of the
Medical Council of India, for
the year 1993-94, and the
Audit Report thereon.

Review by Government
the working of the
Council.

Statement giving reasons for
the delay in laying the papers
mentioned at (a) and (b)
above. [Placed in Library. See
No. LT-893695]

Annual Report of the Kidwai
Memorial Institute of Onco-
logy, Bangalore, for the year
1994-95.

Annual Accounts of the
Kidwai Memorial Institute of
Oncology, Bangalore, for the
year 199495, and the Audit
Report thereon.

on
above

Review by Government on
the working of the  above
Institute. [Placed in Library.
See No. LT-8932/95)

Annual Report of the
National Institute of Health
and Family Welfare, New
Delhi, for the year 1994-95.

Annual Accounts of the
National Institute of Health
and Family Welfare, New
Delhi, for the year 1994-95,
and the Audit Report
thereon.

Review by Government on
the working of the above
Institute. [Placed in Library.
See No. LT-8935/95)

A copy each (English and
Hindi) of the following
Notifications of the Ministry
of Health and Family
Welfare, under Section 23 of
the Prevention of Food
Adulteration Act, 1954

[RAJYA SABHA]
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together with a statement
giving reasons for delay in
laying the Notifications:—

GSR No. 300(E), dated the
9th March, 1994, publishing
the Prevention of Food
Adulteration  (4th  Amend-
ment) Rules, 1994, [Placed in
Library. See No. LT-8928/95]

GSR No. 105(E), dated the
22nd February, 1994
publishing the Prevention of
Food Adulteration (1st
Amendment) Rules, 1994,
together with corrigendum.
[Placed in Library. See No.
LT-8927/95]

IV. A copy (in English and Hindi)
of the Indian Red Cross Society,
New Delhi, Notification No. 48/
Org./93-94, dated the 17th lune,
1995, publishing the Indian Red
Cross Society Rules, 1994, under
sub-section (2) of Section 5 of
the Indian Red Cross Society
Act, 1920. {[Placed in Library.
See No. LT-8934/95]

I. Uttar Pradesh
Ordinance, 1995,

Il. Report and Accounts (1993-94) and
1994-95) of the Regional Institute of
Technology Jamshedpur, University
of Hyderabad and Pondicherry
Unlversity.

KUMARI VIMILA VERMA: Madam
1 lay on the Table:—

(I) A copy (in English and Hindi) of
the Uttar Pradesh State Universities
(Third Amendment) Ordinance, 1995
(U.P. Ordinance No. 37 of 1995), under
sub-clause (a) of clause (2) of Article
213 of the Constitution, read with sub-
clause (iv) of clause (c) of the
Proclamation, dated the 18th Ocuober,
1995, issued by the President in relation
to the State of U.P. {Placed in Library,
See No. LT-8939/95]

(I) A copy each (in English and

Q)

&)

State Universities
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Papers Ilaid

tHindi} of the foliowing papers:—

(i) (a)

(b))

()

(1) {(a)

(b}

(i) (2)

{b)

{c)

Annual Report and Accoungs
of the Regional Institute of
Technology, Jamshedpur, for
the year 1993-94 togcther
with the Auditors” Report on
the Accounts.

Review by Government on
the working of the above
Institute.

Statement giving reasons for
the delay in laying the papers
mentioned at (a) above.
iPlaced in Library, See No.
L. T-8674/95]

Twentieth Annual Report of
the University of Hyderabad,
for the year 1994-95.

Review by Government on
the working of the above
University. [Placed in
Library, See No. LT-8672/95]

Ninth Annual Report of the

Pondicherry University,
Pondicherry for the year
1994-95.

Annual  Accounts of the
Pondicherry University,
Pondicherry for the year
1994.95,  and the Audit
Report thereon. [Placed in
Library, See No. LT-8673/95]
Review by Government on

the working of the above

University.
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wetatres faawor dEem #@
srtergEr,
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st wgfd, sodEn wma ik
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TEY) B GIA FEm, 1995 B
THfed FA Tl Weadofe o
784(3), fAiw 8 fawrar, 19951

ae 3R "9 mEw (Y
TY) HoE €A W, 1995
W WHITG O At qedrefe
¥ 788(37), RAw 8 Raay,
1995 |[Placed in Library, See
No. LT-8977/95]

s s W oums (e
FEY WA €A frEm, 1995
! WHTE FA aeh Gedee Wo
693(31), famw 21 g,
1995 1 [Placed in Library, See
No. LT-8591L/95]

wRdta w0 sfufw, 1986 #
g 39 & dA9H ArfiE enyfd,
It I 3w Reo
wWem (s gl vy #®)
fufafan sfugesll & - 9
(3R 7w f@ #A):—

Wi WA Sgq (e @
frgfr, &= # wd sl fEam)
T Fawm, 1995 R wEfym &3
et wedefHe We 735(A), feAmw
10 FAR, 1995 |

RdE AE A (FafE @ Qa
W w fEww) (FevE) fafam,
1995 H W@ A Al
HoFeFe We 749(31), A= 16
JaL, 1995 |

Wi WEE =0 (S, faa
A I W | ad)  (E)
fafem, 1995 N FHa F= ah
WeFefe W 750(3), fEa=F 16
a5, 1995 | [Placed in Library.



